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CENTRAL ADMINISTRATIVE TRIBUNAL:PRINCIPAL BENCR,
Kew Delhi this the 1st day of March, 1995.

cu • MV Krishnan, Vice Chairman(A).Hon'ble Shri N.V. Krisium ,

Hon'ble Dr. A. Vedavalli, Mer.berd).

M.A. 81/95i
n.A. 2394/92._

2.

Mahabir Singh,
S/o Shri Har Lai,
H.No. 141, Vill- Dhansa,
Najafgarh,
New Delhi.

By Advocate Shri V.P. Sharma.
Versus

1. Union of India through
The General Manager, „_,,cp
Northern Railway, Baroda House,
New Delhi.

2. The Secretary,
Railway Board, Ra.il Bhawan,
New Delhi.

3. The Divisional Railway Manager,
Northern Railway, Firozepur Dn.,
Firozepur (Pun.jab).

4. The Permanent Way Inspector,
Northern Railway,
Firozepur Cantt (Pun.jab).

By Advocate Dr. B.N. Mani.

M.A. 3947/94,
0.A. 2395/92.

Ram Avtar,
S/o Shri Ram Parshad,
Hira Park, Najafgarh,
New Delhi.

By Advocate Shri V.P. Sharma.

Versus

1. Union of India through
The General Manager,
Northern Railway, Baroda House,
New Delhi.

2. The Divisional Railway Manager,
Northern Railway,
Bikaner.

3. The Secretary,
Railway Board, Rail Bhawan,
New Delhi.

By Advocate Shri Romesh Gautara.

.Applicant

•Respondents.

Applicant.

Respondents.
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!• K^azodmal,
S/o Shrl B^iiar',^!®,?^!"

2* Panna lal, Ii,-5;i
S/o Shrl Mangal -^^i^.'-'

Nahaiif%^^na7^/o Shrl Ganga Ram Meena.
Parkash,
S/o Shrl sanwal,jr^^rr q ''

5- Gyarsa,
S/o Shrl Bhu^;i, nqr'X:,[; 'I

ZBidD 3dT
3/! aieqaeTf
''0 stafuq

6. Bati" Raoii^ : ;f - f • •
S/o Shrl Jhutha Rara^

7- Hardwaart^n> .q,? ;•-,/-
S/o Shrl Surjan.

8- Dllbag Singh,
S/o ShrlgrJtfGs^lr >;

9. Ram Naraln, , li./.
S/o Shrl Blrdhu. ^

s/o Shrl Hadu Ranjq-I?"

11. Ganesh,
S/o Shrl Gh-l«iar:Lail.,

(All R/o F-Block, Raj Nagari-'ri ,>v-
Palam Colony, New Delhi). " " '

By Advocate Shrl V.P. Sharmay '

VersjijS ;•' ^

1. Union of India through
the General Mana'g^^r,;
Western Rall^a^,^'/5hv^
Bombay^. •" q; J;. qr'-.-'i

2. The Divisional RatlVay
Western Railway,
JaipiirC-' i'-, dd qj

3. The'Ai^lstant Engineer,
Western Railway,

"id tATw^ I ;• - ij-;- V .r .

"J

f...Tv4. the Assdista'n¥'"Ehgdhe'eif-j
Western Rall^yyl
Bandikul. -ab

• :- .3M\ -1

. Applicants.
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5. The Chief Permanent W^y IhPPecstor,
Western Railwayi
Fulera (Raj).

6. The Secretary,
Railway BCard,
Rail Bhawan,
New Delhi.

By Advocate Shri Romesh.Gautam'

4 , M.A. 80/95,
n.A. 2771/92..

Hari Singh,
S/o Shri Karwa Ram,C/o Suresh .Chand Ag irwal,
Sri Niwas Puri, Ke?; Okhla,
New Delhi. "

By Advocate Shri V.P. Sharraa;.
Versus

1. Union of India through
The General Manager,
Central Railway,
Bombay.

2. The Divisional Railway Manager,
Central Railway,
Jhansi. ^

3. The Asstt. Engineer,
Central Railway,
Mathura (UP). ' , , r

By Advocate Shri Romesh Gautam.

5 j M.A. 83/95,
O.A. 36/94.

Ramesh Chand, ,
S/o Shri Shimbhu Ram, , r
RZP-117/2, St.No.40, \
Sadh Nagar-II, Palam Colony,

. . New Delhi. •-i:.

By Advocate Shri V.P. Sharrna.

, . , Versus

. .Respondents-

..Applicant

...Respondents.

.Applicant.

1. The Union of India through
The General Manager,
Northern. Railway ,,
Baroda House-,;
New Delhi. ,, r

2. The Divisional Railway Manager,
Bikaner Division,
Bikaner (Raj).

3. The Assistant Engineer, (Meter Gauge),
Northern Railway Station,
Delhi Jn. . . .Respsondents.

By Advocate Shri K.K. Patel.
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14. - M;.A. c
O.A. 1914/94.

Prakash Singh,
: T ; , :S/o Shri Tulsi..
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i.P \ ;-3 IT) •

^A. 3142/94,
O.A. 1856/94. '

Attar Singh,
S/o Shri Ghanshyam.

7- m.A. 3143/94,
O.A. 1857/94. ^ J '

' ~i r-ST/p ,Sh^. Ran :,Slngh;/ ;"

• _!; A;.- ^ai.44 /94 „ ,
O.A. 185R/94 • ' ^ ^

Amar Singh,
S/o Shri Jayr^m.

'•9': ;.7M.A:;:3i45/94, :/•; r,'" •
• O.A. 71859/94:" .

Dal Chand, . - ,
S/o Shri Pat; Ra^: Stpgh.

10. M.A. 3146/94, '
^^5x<£>.>-A., 1366/94. , .

Ramroop, T , % ^
S/o Shri Chajju Singh.'

11. M.A. "3i47'/94.,-;
O.A. 1861/94.;: ::.

ChetraiR,] , : ^ ,
S/o Shri Shiv Charah.

12. M.A. 3260/94,
O.A. 1912/94.

Kirpal,
,, S/o 3hri Nathu.

13.-,.M.A. 3261/94,
O.A.' 1913/94. ' • ' - '

Bharat' Singh,
... S/p- .!Sb,ri Bam,Swarpop.
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15. M.A. 3263/94.
O.A. 1915/94.

Daya Nand Sharmai . '
S/o Shri Sunder Lai.

16. M.A. 3264/94, ; ;
O.A. 1916/94.

Girish Pal,
S/o Shri Tulst. • Applicants.

(All residing at C/o Shri Brahm Pal,
Guru Gobind Gail, Room No. 5, Delhi).

By Advocates Shri S.P. Sirigha with Shri S.N. Gupta.

Versus

1. Union of India
through the Secretary,
Ministry of RailwaySi Railway.Board,
Rail Bhawan, New-Delhi-110 001.

2. The General Manage^r, ' - '
Northern Railway', -
Baroda House, New Delhi-110 001.

3. The Divisional Railway Manager,
Northern Railway, Moradabad Division,
Moradabad (UP). _ '

4. The Permanent Way Inspector,
Northern RailwayV
Bijnore (UP).^ - .•• Respondents.

By Advocate Shri K.K. Patel.i ;

- \ ORDER (ORAL).

Hon'ble Shri N.V. Krishnan, Vice Chairman(A).

All the above cases are being disposed of by

a common order with thfe' consent of the learned counsel

for the parties. The applicants, who were casual

labourers in the RailwaysV were engaged for sometime

but ultimately they; were disengaged. The applicants

stated that in accordance with the standing instructions

of the Railway, they are entitled to have their names

included in the live, list of casual labourers. Hence,

they have prayed for their regularisation in accordance

with their seniority and for reengagement in service

till so regularised.
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ferr a ..mumber of casual '

"labourfrs^ N§t £g§nii &r9<5)f§. ^VST TbS General Manager

^§-i:>rs. ^ ; 0.-4<-j2443^^ l^1:tbee(ii of on 26.3.94.

The learned counsel for tbe'\ -parties agreed that all

the above mentioned cases can also be disposed of

, in the light of the aboyesorder. , '• r,

'3. Therefore, M.As filed in the O.As listed at serial

Nos. 1 to 5 for disposal of the O.As on the basis

of Net Ram's judgement stands disposed of and M.As

filed at serial No. 6 to 16 for condonation of delay

are allowed and the delay is condoned.

4. In the circumstance, we dispose of all the O.As

granting permission to the applicants to submit within

one month from the date of receipt of the order a

detailed representation to the concerned authorities

giving full particulars of their service along with

proof to substantiate the claim that they have a right
to have their names Included in the Live Casual Labour
Eegister as mentioned in the memo dated 28.8.1987
of the General Manager, Northern Railway, referred
to in para 16 of the order in Net Ram's case (Supra),
in case such representations are received, the
respondents are directed to dispose of them in accordance
with law keeping in view the provisions of the circular
issued by the Railway, as Indicated above, within
a period of four months from the date of receipt of
such representations under intimation to the applicants,

we, however, make it clear that in case the applicants'
names are included in that register and if the services
of casual labour are still needed, the respondents
shall engage the applicants in accordance with their
seniority in that register in preference to outsiders
and juniors.

li^
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5. ^ TKe OPA'gJare .dii^o&e^ of accordingly.
6,^ This hWer shall he Mpt 'tn-O.A. 2394/92 and
copies dl: ,tttl.si order -hhall he Placed in each of the
Other O.Asi' i- r ,

t ' . n

(DR. A. VEDAVALLII
member(J)

'SRD'

, . . . < , ., f 1 I; I

Central • »..• .1 : cV • .•. -
i , , ,1 • >

J iji iUik^C 'tiCs-rtc, Delhi

'(N.V. KRISHNAN)
VICE CHAIRMANCA)

ibunal


